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COURT NO. 04 

       DIVISION BENCH-IV 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 

       HON’BLE MS.JUSTICE RENU BHATNAGAR 

 

 

      DELETION NOTE 

 

EFA(OS)3/2025  LISTED AT ITEM NO.72 IS DELETED AS THE SAME IS RETUNRED  

TO FILING COUNTER. 
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COURT NO. 27   

HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 

 

CLICK HERE TO JOIN VC: 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

cmnegi93@gmail.com  
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

 
AFTER NOTICE MISC. MATTERS 
 

73 CRL.M.C.-3263/2024 DHARMENDER AGGARWAL  
V/s THE STATE OF NCT OF DELHI & ORS. 
  

JAHANVI WORAH  

 OTHER DETAILS OF ADVOCATES: 
JAHANVI WORAH(JAHANVI.W@GMAIL.COM)(9810183379)(PETITIONER) 
JAHANVI WORAH(JAHANVI.W@GMAIL.COM)()(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)()(RESPONDENT) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(NAND NAGRI-626/2019) 

 

 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

04.04.2025. 
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